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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 311/2022
In THE MATTER OF:

Dr. Jeet Singh Yadav

......... Applicant
Versus
Govt. of NCT of Of Delhi &0rs ... Respondent
DOCUMENTS ON BEHALF OF APPLICANT
INDEX
S.No. Particular Page No
1 Copy of Reply dated 29.01.2024 under RTI

received from office of the Sub Divisional -
Magistrate (Punjabi Bagh), Govt. of NCT of

Delhi alongwith copy of Khatoni pertaining
to Khatoni No.3473/3061 (Khasra No.142,
163, 178/1, 373/1, 17/27, 190/1 showing
their land as JOHAD.

2 Copy of Letter dated 14.09.2015 sent by L\
Sukhbir Singh Dalal, then MLA, Mundka
3 Copy of Request letter dated 29.10.2015

submitted to Block Development Officer S
(West), Delhi

4 Copy of Letter dated 20.02.2017 of the
Executive Engineer, CD-XII, Irrigation & C
Flood Control Department, Delhi sent to
Sh.Sukhbir Singh Dalal, then MLA, Mundka
5 Copy of Letter dated 02.03.2017 submitted o |
to SHO, PS-Mundaka, Delhi

6 Copy of letter dated 14.11.2017 submitted
by applicant to SDM (Punjabi Bagh), 2
Nangloi, Delhi

7 Copy of letter dated 25.02.2018 submitted q
by applicant to SHO, PS-Mundka

8 Copy of letter dated 22.02.2018 submitted
by applicant to Hon’ble National Green| !®
Tribunal

9 Copy of letter dated 23.03.2018 submitted T
' by applicant to SDM (Punjabi Bagh), /
Nangloi, Delhi
10 Copy of letter dated 09.04.2018 submitted | |~ —1¢
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by applicant to SDM (Punjabi Bagh),
Nangloi, Delhi

11

Copy of letter dated 12.04.2018 submitted Ta
by applicant to SDM (Punjabi Bagh),
Nangloi, Delhi

12

Copy of letter dated 13.04.2018 submitted
by applicant to SDM (Punjabi Bagh),| |7
Nangloi, Delhi on 03.05.2018 [R7 7]

13

Copy of Email dated §§.01.2019 submitted
by applicant to various authorities of NCT| 1% — fﬁ
of Delhi .

14

Copy of Applications dated 07.11.2023
applied to various authorities of NCT of
Delhi Cvl- RT1)D

15

Status of waterbodies as uploaded on
website of Delhi Government in March,

2024
Filed By ff /

Applicant

Through @ I
Rahul Khurana, Advocate
Appointed as Legal Aid Counsel
09811894060
rkhuranalegal@gmail.com

Date:26.04.2024
Place: New Delhi
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URGENT/PGMS MATTER

OFFICE OF THE EYECUTIVE ENGINEER, CIVIL DIVISION NO-XII,
IRRIGATION & FLOOD CONTROL DEPARTMENT, GOVT. OF DELHI, l
BASAl DARA PUR, OPP. E.S.|. HOSPITAL, DELHI-110027 |
E—n&iailz- ifccdxii@gmail.com, Phonel/FAX NO. 011-2517%699 (Off.) I '

To e :
8h. Sukhbir Singh Balal,
Hon'ble MLA, Mundka AC, .
1 No. 136, V&PO, Hirankudna, Mundia.
Delhi-110041

No:-- 1-25(HCD XI16-17/ 52\).¢™~ . aleq:up.,,.l,

Sub:- Grievance regarding (illing of ezrth in Shangushar pond 7t village Mundka received

through PGMS. .

" Ref:-  PGMS IDNo. 20179790 dated 08.02.2017

Sir, . ) 3 g
e o BAaY please. refer to-your yrevande u‘vga(dirqgrms‘%bpve aoledy subiect recelved inthis
+ ' office-under PGMS Portal. P AR S A
In this regard, it is to inform yo
the area and it has been observed and reperted by him that some
“observed at the centre-of {he already evisling park on pond arez. On local enquirizs made by
_ the Assistant_Engineer, it was learnt lnat e garth has been dumped by North PMC but the
- purposecould not be ascerained. It has further been informed that no work is being executed:
by this division at the said location'and moreover, the custodianship of land of any pond pertains.
2. tothe ctherrfed;oislr_ict Revenue: Authorilies/B.D.0 wha shall be, respcngible for taking care of
“fsuch types of éacii\'/i!es':"As such; your grievance s baing transferred 10§B.0.0 (West) D.M.

West) for takifg necessary aclion for resolving the gnevance.
P redf bl o

u that Assistant Engineer frem {his office has inspected
heaps of dumped earth were

Yourg faj!bfg}l);/'_'

/

. EXECUTIVE ENGINEER,CD-XII.
AR pated b

Jo; = T-25(1l/CD XIl/16-1

S0« P oot
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Dpy fofwa['ded to:- - S AR 2 4 332 A S,

‘.. 1. Superintending Engineer, FC-II, ISFC Deptl.. Govt. of Del
.’Rohini, Delhi. e XN i v
s ;SSW-I:/Noda"I;Qfﬁ,cer' PGS, 0io Chief Engifeer 1&FC Depls; Govi.-of Delhi. Delhi
- for information. " e

6 N
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v
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S
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6 6 ;Szwlnda BDO. 77°17'22.12° i< . .i{|This area is nearby Samachar Apartment,
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/ .~ B[ River Belt. 3
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Not Exists.




¥ (2)178/1(1-19) |28 40'38.981" N
‘ 77°1'57.780" E

09.06.2008

Partly waf O water. Filled with sewage
and dirty water. Letter dt. 29.5.12 written to
MCD for.removal od sewage water. Earller
also MCD was written as per information
gathered for various ponds vide letter No.
652-654 dt. 4.8.06. Letter sent to 1&FC Deptt.
for boundary wall. Plantation is needed. To
report to CC. Situated in area strewn with
plastic waste, it is filled with local sullage. The
area of the water body needs to be
demcarcated and the water body be restored.

Under developed

Partly Wet

sewage flow
Partly Encroached -

77°1'32.014"E

{(b)373/1(15-18)|28° 40' 38.574" N 09.06.2008

Encroachment in shape of temple exists,
court case pending in the court of SOM (PB)
U/S 85, NDOH 20.2.13. To report CC. Thereis
water in the depression but there is sewage
flow in to the pond. 1&FC was directed to stop
sewage flow and develop the water body.

Under developed

Wet

sewage flow
partly gncroached

: (c)190/1 (16-5) |28° 41° 2.717"N 27.03.

77°1'42917°E

2010 |Demarcation done on 20.6.12 by TSM. Letter
written to | &FC Wet. Dirty water. Need wall,
demarcation. Sullage is flowing into the water
body. MCD and Delhi Jal Board were directed
to stop sullage immediately and divertit to
drain and also to develop the catchment area.

Under developed

Wet

sewage flow




i (d)142{3' 1) 28" 41'27.928" N [27.03.2010
77°1'8.186"E

Dry. Vacant. To report CC Plantation be done.
Natural water body. Water exists,

There is dispute is pending. The czgye
was informed the same dispute is pending

before CO. The BDO as well as Consolidation |
officer were directed to get the case decided.

Plantation to
be done.

Developed
Dry

Partly Encroached

(h)163(4-16) 28" 40'51.561" N [27.03.2010 |Wet. Dirty water. Johar bounded by wall
77°0'32.293"E built by Private persons and water body

§ maintained by them. Temple and
Dharamshala also existing there. Privately
Developed & maintained by villagers. Need
S J— plantation. Well developed and being
' maintained by the villagers. BDO was directed
to protect the water body from encroachment
and plantation work to be carried out by the
Horticulture Department (DPGS).

Plantation to
be done.

Ilegally Built up




Cotomie. i WM/MW/W/&W/
&) @@

MUNDKA
SNo. | Khasra No. Area 0.G.S. with description Remarks
1. 90/18/3 0-18 Kabristan -
2 74/9/3/1 0-06 Kable Kast = .
3. 12/1/1/2 0-14 -do- =
4. 136/2/3 min 0-09 -do- =
5. 42/17/2/3 0-04 Cremation Ground -
6. 18/3 1-0 -do- -
7. 23 " 5-0 -do- =
142 3-01 Pond, Court case pending -
in the court of Finance
P Commissioner.
[ - 163 4-16 Johar -
> 178/1 1-19 -do- -
\"'/11,/ 373/1 15-18 Pond 18-0 is encroached
in the shape of
i houses built up.
9 1727 11-08 Pond -
A3, 190/1 16-05 -do- -
14. 259min 0-6 Extended Abadi -
15. 262/2 1-04 -do- -
16. 704/2 0-06 -do- Encroached
17. 723 0-02 -do- -
18. 326 0-07 -do- -
19. 808/14 0-8 -do- -
20. 346min 0-07 -do- -
21. 848/1/3/1 0-09 -do- =
22. 482/1/1 002 -do- - -
23, 865/38 0-2 -do- Encroachment on
: (0-2-8)
24, 868/19 0-2-8 -do- Encroachment
. 25. 805/1 0-2-8 -do- -do-
26. 808/1 0-2-8 ~do- . -do- —
27. 873/2 0-2-8 " -do- -do-
28, 355 1-03 -do- -
29, 517/6 0-02 -do- -
30. 373/4 0-04 -do- N
31 - 185 20-08 ~-do-
3. 186 6-04 “do- Govi'difhml
33 188 7-13 -do- -do-
34. 191 2-19 -do- -do-
_gg 3;0 199-13 Abadi Deh -
37, 1§78}3 i Makbuja Mandir
Extra land

4-8




289 -

. | 655.17 Raste Jat
Total 965-09

Block Development Officer
Nangloi : Delhi




